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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Crl) No(s).6622/2013
(From the judgenent and order dated 12/07/2013 in CRMAP No. 13995/ 2013, of
The H GH COURT OF JUDI CATURE AT ALLAHABAD)
AKHI LESH AND ORS Petitioner(s)
VERSUS
STATE OF UP AND ORS Respondent ( s)

(Wth appl n(s) for ex-parte stay,exenption fromfiling c/c of the inpugned
Judgment , exenption fromfiling O T.

Date: 26/08/ 2013 This Petition was called on for hearing today.

CORAM :

HON BLE MR JUSTI CE A. K. PATNAI K

HON BLE MR JUSTI CE JAGDI SH SI NGH KHEHAR
For Petitioner(s) M. R D. Upadhyay, Adv.

M. Awadhesh Kumar Singh, Adv.
Ms. Asha Upadhyay, Adv.
M. Sanjay Sharma, AOR

For Respondent (s)

UPON hearing counsel the Court made the follow ng
ORDER

| ssue noti ce.

There will be stay of further proceedings pursuant to Case
Crime No.617 of 2012, of Police Station Badlapur, District
Jaunpur, U. P.

In the meanwhile, the petitioners will file a copy of the
order dated 27.07.1979 of the Assistant Collector, 1st d ass,
Jaunpur, in Case No.34/16/9/78.

| (Sheet al Dhingra) | | (Sharda Kapoor)
| AR-cum PS | | Court Master



